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CBI registers
FIR against
Ahemdabad
hased compa-
ny for cheating
hank

NEW DELHI : The Central
Bureau of Investigation (CBI)
on Monday registered a case
against a private company
based in Ahmedabad and its
directors and other unknown
public servants on the alle-
gations of causing a loss of
Rs 46.79 crore(approx) to
Union Bank of India.

The accused named in
the FIR have been identified
as Greendiamz Biotech Pvt.
Ltd, Champat Rikhabchand
Sanghavi, Deepak Champat
Sanghvai, Ashwin R. Shah
and other unknown persons.

It was alleged that the
accused had
diverted/siphoned off funds
dishbursed to them through
falsification of
information/documents and
had committed the offence of
criminal breach of trust,
cheating and misappropria-
tion of public funds in con-
nivance with one another.

Search operations were
conducted at different loca-
tions in Ahmedabad at the
premises of the accused,
including the borrower com-
pany, which led to the recov-
ery of incriminating docu-
ments.

Further investigation into

Bharat asking corruption, dynasty,
appeasement to "Quit India’: PM Modi

PRIME MINISTER Narendra
Modi on Monday stepped up
attack on the Opposition that
has rechristened itself as
INDIA, saying it was an
"obstacle” to India becoming
a developed nation and that
'‘Bharat' was calling for cor-
ruption, dynast-based politics
and appeasement to 'Quit
India'.

A day ahead of the debate
in Lok Sabha on the no-confi-
dence motion against his gov-
ernment, Modi used 'Bharat'
to describe the country and
attacked 'INDIA' bloc hy call-
ing it "a grave threat" to the
country.

Speaking at the National
Handloom Day celebration at
Bharat Mandapam, Pragati
Maidan, Modi also said it is
his government's endeavour
to make India's handloom,
Khadi and the textile sector a
world champion.

He also highlighted vari-
ous steps taken by his gov-
ernment since 2014 for
weavers and the handloom

sector. Stressing that 'Vocal
for Local' has become a mass
movement, the prime minis-
ter called upon the textile
sector and fashion industry to
expand their scope and work
to make India a USD 5 trillion

economy.
Modi said the country is
witnessing the rise of a neo-
middle class, which has cre-
ated opportunities for the
textile sector.
He also said a new revolu-

H( notice to Centre, Delhi Govt on PIL

tion has come in the country
regarding Swadeshi and
urged people to take it fur-
ther during the forthcoming
festivals, including Raksha
Bandhan, Ganesh Chaturthi,
Dushera and Diwali.

Speaking about the rele-
vance of August 9, he said the
date has been a witness to
the biggest movement of
India under the leadership of
Mahatma Gandhi who sent
the message of Quit India to
the British.

The prime minister said
the same mantra can be used
now to chase away such ele-
ments that have become an
obstacle as the nation
resolves to build a Viksit
Bharat' or developed India.

"We have a dream and
commitment to make India a
developed nation, but there
are evils which have become
obstacles...Entire India is
echoing in one voice - corrup-
tion, dynasty, appeasement
must Quit India," Modi said.

He underlined that these
evils in India are a big chal-
lenge for the country and
exuded confidence that the
nation will defeat these evils.

The country will be victo-
rious, the people of India will
be victorious," he added.

Former PM Manmohan Singh
attends Rajya Sabha during dis-
cussion on Delhi Services Bill

NEW DELHI : Former Prime
Minister Manmohan Singh
came to the Parliament in a
wheelchair to participate in
the crucial Rajya Sabha ses-
sion where The Government
of National Capital Territory
of Delhi (Amendment) Bill,
2023 is being discussed.

The bill empowers the
Central Government to make
rules in connection with the
affairs of the Government of
the National Capital Territory
of Delhi, including the func-
tions, terms, and other condi-
tions of service of officers and
employees.

The Congress party has
issued a three-line whip for
its MPs, urging them to be
present in the Rajya Sabha
on Monday. "Very important
issues will be taken up for
discussion in the Rajya Sabha
tomorrow, i.e. Monday,
August 7, 2023," Congress
stated in a notification of
August 4 which was made
public on Sunday.

It further said that, "All
members of Congress party
in the Rajya Sabha are

Gaurikund landslide: No

requested to kindly remain
present in the House from
11:00 AM. onwards till the
adjournment of the House on
Monday, August 7, 2023
without fail and support the
party stand." This may be
treated as most important, it
added.

Union Home Minister
Amit Shah moved the
Government of National
Capital Territory of Delhi
(Amendment) Bill, 2023, for
passage in the House after
opposition members moved a
resolution disapproving the
ordinance brought by the
government in May this year.
The bill was passed by Lok
Sabha last week.Opposition
parties, who are in LN.D.LA
bloc, are opposed to the bill.
The House is seeing an
orderly debate on the bill.
Rajya Sabha has seen daily
disruptions during the mon-
soon session of Parliament
over opposition's demand for
detailed  discussion  on
Manipur situation and state-
ment from Prime Minister
Narendra Modi.
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Dengue cases

in Delhi rise to
100 last week,
total 348 cases
reported so far

NEW DELHI : A total of 348
cases of dengue have been
recorded in Delhi since the
start of the year with as
many as 105 cases reported
over the last week alone in
the national capital, accord-
ing to data released by
Municipal Corporation of
Delhi.

In the aftermath of recent
heavy monsoon floods that
inundated parts of Delhi,
health officials are grappling
with a significant surge in
dengue cases.

As floodwaters recede
and stagnant pools of water
remain in various areas,
concerns have escalated
about the breeding grounds
for disease-carrying mosqui-
toes.

Health experts emphasize
that these conditions are
ideal for the proliferation of
Aedes mosquitoes, which are
responsible for transmitting
dengue, chikungunya, and
Zika viruses.

The spike in dengue
cases is not the only cause
for concern, as malaria and
chikungunya cases have also
seen a slight uptick in the
last week.During the last one
week, 13 cases of malaria
have been reported in Delhi,
so far this year 85 cases of
malaria have been reported
in the national capital.A case
of Chikungunya has been
reported in Delhi during the
last one week, 15 cases of
Chikungunya have been
reported so far this year.

SC expresses
satisfaction
with Centre's
efforts after
tleath of
Cheetahs in
MP's Kuno

NEW DELHI : The Supreme
Court on Monday
expressed satisfaction with
the Centre's effort on the
cheetah issue and noted
the steps taken by the
Government after deaths of
Cheetahs at Kuno National
Park in Madhya Pradesh.
A bench of justices BR
Gavai, PS Narasimha, and
Prashant Kumar Mishra
disposed of the application
relating to Cheetah's death
after taking note of the sub-
mission made by the gov-
ernment. Additional
Solicitor General
Aishwarya Bhati, repre-
senting the government,
told the top court that some
of the media reports are
not accurate on the death
report of Cheetah.ASG Bhati
also told the court some of
the achievements of translo-
cation that happened direct-
ly to the wild, including a
female cheetah giving birth
to four cubs. She also
apprised the court about the
preparation and said that

tion illegally raised on |)ll|)||( places

NEW DELHI : The Delhi High
Court on Monday issued
notice to Centre, Delhi
Government, Municipal
Corporation of Delhi, Public
Works Department (PWD)
and Delhi Police on a Public
Interest Litigation (PIL) seek-
ing direction to remove the
religious structures
raised/constructed illegally at
public places, public path-
ways, parks, playgrounds, or
highways.

The bench of Justice
Satish Chander Sharma and
Justice Saurab Benrajee on
Monday sought response of
all the respondents in the
matter and listed the matter
for November 10, 2023.

Plea stated that the mem-
bers of the Public are suffer-
ing immensely due to illegal
and unauthorised construc-
tion of Mosques and Mazars
at public places, public parks
and at places of public utility
and such illegal activities are
rapidly increasing with inten-
tion to capture more and
more land illegally and unau-
thorisedly in the name of
pseudo religion due to which
the national

integrity and National
Interest is being jeopardised.

Plea stated that the situa-
tion is so alarming that such
activities might give rise to
communal disharmony and is
affecting public as well as law
and order, but the respon-
dents are negligent

in performing their consti-
tutional responsibilities and
duties as no action is being
taken against such illegal
construction for political rea-
sons thereby giving a jolt to
the secular fabric of the
Constitution.Petitioner
alleged that few persons are

"Want evidence related to the
temple..” Advocate of Hindu
side on Gyanvapi survey

VARANASI : The scientific
survey of the Gyanvapi
mosque complex by the
Archaeological Survey of
India (ASI) is proceeding
smoothly to find evidence
related to the temple, said
Advocates from the Hindu
side in the matter.

The fourth day of the sci-
entific survey of Gyanvapi
mosque, adjacent to the
Kashi Vishwanath Temple in
Varanasi, hy Archaelogical
Survey of India concluded on
Monday evening.

As the survey ended for
Monday, Shubhash Nandan
Chaturvedi, an Advocate of
the Hindu side said that the
court-ordered survey is pro-
ceeding smoothly.

"The ASI survey is pro-
ceeding smoothly... They are
working technically with the
help of machines and their
units. ASI will call survey
experts and teams from any
part of the country if
required. We just want evi-
dence related to the temple to
emerge in the survey," the
lawyer said.

Meanwhile, another
Hindu side Advocate, Sudhir
Tripathi told ANI that the ASI
team are making a map,
drafting a report and then
they'll submit the report.

The survey for Day 5 will
start at Tuesday 8 am, he
said. The survey of the
mosque complex, excluding
Wuzu Khana, began on
Friday, following  the
Allahabad High Court's
order, which allowed the ASI
to conduct the survey, to
determine if the 17th-century

survey the ASI team, carried
out a detailed study of the

western  wall, cleaned
"Tahkhana", and the
Differential Global

Positioning System (DGPS)
machine was used to under-
stand the topography of the
area.

Allahabad High Court on
Thursday dismissed the plea
filed by the Muslim side, the
Anjuman Intezamia Masjid
Committee, challenging the
Varanasi court order allow-
ing the ASI to conduct a sci-
entific survey of the Gyanvapi
mosque premises, except the
'Wazukhana' area where a
"Shivling" was claimed to
have been found last year.

Earlier =~ on  Friday,
Supreme Court declined to
stay the ASI survey of the
Gyanvapi mosque premises
in Varanasi.

A bench headed by Chief
Justice of India DY
Chandrachud said that ASI
has clarified that the entire
survey would be completed
without any excavation and
without causing any damage
to the structure.The entire
process of scientific survey
shall be concluded with non-
invasive methodology, the
bench ordered."We reiterate
the direction of the High
Court that there shall be no
excavation," said  the
Supreme Court.The bench
noted that Chief Justice of
Allahabad High Court took
note of the affidavit of ASI
that it is not carrying out any
excavation during its survey
and no part of wall etc. will
be touched.The Anjuman

trying to convert those lands
cumulatively comprising of a
big chunk of land to show the
same as Waqf property there-
by violating the statutory pro-
visions as well as the direc-
tion issued by the apex court
and they are intending to
capture more and more land
in the name of 'so called
Wagqf' even encroaching pub-
lic land due to which public
at large is suffering and is
likely to suffer more.

RUDRAPRAYAG The
police is yet to find any clue
about the 20 people who
went missing in the land-
slide at Gaurikund while the
search operations are still
underway on the fourth day
of the incident.

"Due to heavy landslide
near Gaurikund Datpulia,
no clue could be found for
the 20 missing people even
on the fourth day," the
Rudraprayag Police said.

According to the
Rudraprayag police, inten-
sive search and rescue
operation is going on con-
tinuously at the incident site
and on the banks of the
river. The concerned police
stations, police posts, fire
service and SDRF are con-
ducting search and rescue
operations in their respec-
tive areas by Agastyamuni,
the police said.

Earlier on Sunday, while
speaking to ANI, DGP Ashok
Kumar said, "Three people
have died and 20 people are
still missing in a massive
landslide that occurred on
the Kedarnath Yatra route

erway for fourt
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in Gaurikund."

He further mentioned
that a total of 17 people are
of Nepali origin and are still
missing after the landslide.
"17 of the missing people
are of Nepali origin. A
search operation by the
police is underway," he

day

PUBLIC NOTICE
This is to inform public in general that Kotak
Mahindra Bank Ltd. has organized an auction
inbelow mention respect of vehicles.

VEHICLES FOR SALE

1) Model No. Excavator - JCB INdia

said.

Earlier on Saturday,
Nepal Foreign Minister NP
Saud requested the Chief
Minister of Uttarakhand
Pushkar Singh Dhami for
speedy search and rescue _LTD-CB_JS205
of its citizens missing in Vehicle N%E/ln_g%%fd'%noa
a landslide in Reserve Price - 2683137.72
Gaurikund.According to |Under Hypothecation with M/S Kotak
the Secretariat of Nepal, |MahindraBankLtd.isundersaleisits “AS
FM Saud made the |ISWHEREISCONDITION”.
request during a tele- Ingere_sted parties can give their Quotation
phonic conversation with WIthII:\ 15 days from the date of
CM Dhami and urged for advertisementat
a speedy search and res-
cue of its nationals who
went missing after they
were swept away by a

Kotak Mahindra Bank Ltd,
R.R Tower, Ground Floor,
Ratu Road, Ranchi,

Near Akashwani, Ranchi - 834001

g;gglldﬁ u nt(}fatt Ovsgu‘;ﬁ or : Avinash Soura — 9643805296
Uttarakhand | Bipin Verma - 8709877341

BIc3:~T61 YAUSES YaHeIehTol, IHGI do1 YeAUSTH

E-mail :forest-gumla@jharkhandmail.gov.in

Mobile No. — 8987790115, Pin Code - 835207
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URANIUM CORPORATION OF INDIA LIMITED
3 (A Government of India Enterprise)
PO : Jaduguda Mines, Distt. :
Jharkhand - 832102.
(CIN : U 12000 JH 1967 GOI 000806)

Singhbhum (East),

NOTICE INVITING EXP

RESSION OF INTEREST

No. : UCIL/RFP/2023/01

Expression of Interest (EOI) is invited for Indian
registered firms by URANIUM CORPORATION

OF INDIA LIMITED, a

under the Dept. of Atomic Energy for Engagement
of Transaction advisor (TA) for identifying global

Opportunities and
transaction structure for

raw materials assets in overseas countries.

For more details, may
https://ucil.gov.in/

Uranium Corporation of India Ltd.

CBC 48134/12/0021/2324

Date : 01.08.2023

Govt. of India Enterprise

creating appropriate
mine acquisition of critical

please visit the web link

SCHEDULE Il FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S Harihar International Private Limited

1.| NAME OF CORPORATE DEBTOR

Harihar International Private Limited

2.| DATE OF INCORPORATION OF

2211211997

CORPORATE DEBTOR
3.| AUTHORITY UNDER WHICH DEBTORIS INCORPORATED/REGISTERED
CORPORATE REGISTRAR OF COMPANIES JHARKHAND

4.| CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY
NUMBER OFCORPORATE DEBTOR

U00500JH1997PTC008277
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5.| ADDRESS OF THE REGISTERED

NEAR BANK OF INDIA P.O.- SUNDER NAGAR

PR. No.- 297733 (Rural Development)22-23.D

OFFICE AND PRINCIPAL OFFICE | JAMSHEDPUR JH 832107
(IF ANY) OF CORPORATE DEBTOR 150 @1 e faawo-
6. | DATE OF CLOSURE OF INSOLVENCY| 01-08-2023 . N oRamr | &1 ot
RESOLUTION PROCESS o - SPER R NN
7. LIQUIDATION COMMENCEMENT | 02-08-2023 Yo a1 F1 T T it o @
DATE OF CORPORATE DEBTOR . GGl 3y
8.| NAME, ADDRESS, EMAIL ADDRESS| Abhit Kumar Singh T Rl SIrTd Sl TETS B WERN
TELEPHONE NUMBERAND THE | Address: Vishnu Vatika, Block - IV 1 | 9T @ Sl 81g U ¥ eIy @ UM | 44341,100/— | 8,86,900/— | 10,000/— | 18 HE
REGISTRATION NUMBER OF THE | 1st Floor, Flat - 1A, Kolkata:711202, TR e T gt PR |
LIQUIDATOR Corporate Address :- 2 B T M Sarani, Govind g
Bhawan, 7th Floor, Room No-11D, Kolkata- 2. aawrge ¥ Ffae e 91 i -11/08 /2023
700001 abhit1981@hotmail.com 3. I-fAfaar it o1 sifc fafdr vd 919 —21 / 08/ 2023 STIRTE 5:00 991 06
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s aoni otmail.com ﬁﬁﬁT .
hipl liquidation@gmail.com 5 J L fﬁ IR ST T T s e
Reg No: IBBI/IPA-001/IP-P02380/2021-22113564 1. forer foratzmon e, W&t PARCIERELE A

9.| LAST DATE FOR SUBMISSION OF
CLAIMS

06-09-2023

Notice is hereby given that the Hon'’ble National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of the M/s Harihar International Private Limited on 02-08-2023 under

section 33 of the Code.

The stakeholders of M/s Harihar International Private Limited are hereby called upon to submit a proof of
their claims, on or before 06-09-2023, to the liquidator at the address mentioned againstitem 8.
The prescribed forms in which the claims are to be submitted may be downloaded from IBBI website —

https://ibbi.gov.infhome/downloads

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders

may submit the proof of claims in person, by post or

by electronic means.
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